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CENTRALADMINISTRATIVETRIBUNAL
ALI.AHABAD BE~. ALLAHABAD.

Allahabad this the lOth day of september, 2003.

Original Application No. 816 of 1997.

Hon'ble Mr. Justice R.R.K. Trivedi. v.c.
Hon'ble Mr. D. R. Tiwari, Member-A.

Harishwar Yadav and others •

••••••••• Applicants

By the Adv4.cate I Dr~ s.x. Tiwari

VERSUS------
union of India and others •

•••••••• Respondents

BXthe Advocate I JCn\. sadhna Srivastava

o R D E R- - - -- .~

By Hon'ble Mr. JUstice R.R.K. Trivedi, v.c.

This O.A has been filed against the officers f

B.S.N.L which is a corporation. The applicants are claiming

the relief for engagement as casual labourers. As this

Tribunal has no jurisdiction to hear the disputes against

B.S.N.L, this O.A is not legally maintainabl,as the central

Governmenthas not issued any notification under section

14 (ii) of Administrative Tribunals A~, 1985conferring

jurisdiction on this Tribunal. The legal position in this

regard has already been settled by the Division Bench of

Hon'ble Delhi High Court in case of RamGopal VermaVs. U.O.I

and Ors 2002 (1) A.I.S.L.J 352 and Hontble BombayHigh Court

in B.S.N.L vs. A.R. Patil, 2002 (3) ATJ 1.

In the circumstances, the O.A is dismissed as not

maintainable. The applicants. however, may raise their

grievance before the appropriate forum/Court.

Member-A. Vice-Chairman•
IAnandl
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REGI STR~TION NO. g fb OF 1997.

1-Hari shvTar Yadav, s/o sri Raj aram Yadav,
r/o village-NauniY Chhapar, .O.Badahara Baboo,

di stri ct..neort a.

2-J eetan Yadav, s/o shri Hardeo Yadav,

r/o village-Itawa,post Office-Tiwari 13an.kee,
district-Dcoria.

3_ shvam Bihari Yadav, e/» Shri Raj Ki shQ)r

Yadav r/o village-R~ghunath-pur,P.O.Badahara,

di s tri cti, Deori a.

.~

4-Amarendra Kumar, s/o Shri Ram Chandra

Tiwa L, rlc vil18ge_Bardara, 1'.0 .Piperpanti,

dl. s tri c t.. 1)eori a.

5_Dinesh Sharma, s/» . hri RamKishun
Sharma, r/o village- Sonhula, P.O .Parasiya Mishra,

di strict.. Deoria.

6_ Vishram Yadav, e/» Shri Ram Bi las ada v,

r/o village Kuichawar,p.O.Mahen,district_. eoria.

7-Daya Shank€'r Yadav, e/» Bisari Yadav, r/o
village-Gobrai Khas, pOst Ofi'ice_Dhanotee Khurd,

district-Deoria.

8_Govind Pra sad, 's/O hri Shi v LOchan Prasad,

r/o village-Si sai Gu lab Rai, P.O .Baharaj Bazar,

district-DeOna. (\ Gr~~
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9. Mar kandey Tiwari S/o Sri Ghanshydm Tiwari,

R/o Village-and post-Garer, District

Deoria.

~_ hiv sharey, s/o ghri Vishwanath,

r/o vill geAkhap.lr,P.O .Kandharapur,

Di strict..D eOria.

l.v-Narmdra Kumar, s/o Shri Vishwanath Mishra,

r/o village Icham ,P.O .Sa1emDur,district ..•

Deoria..

12.-RaghHendra, s/o Sri Ram Chandra, r/o

village_14ahmdrana tn, P.O .Nahendrana til,

Versu s

l-unicn of India, thrOlgh the Secretary

DepartmEn t of Post & Telegraph,Dak

Bhawan, Par li ament st~eet, T ew De lh1

(110 001)

2_Di vi siona1' gineer ( elegraph),

l.fau DiVi s:t on, Mau•

3_Sub Divisional Officer(Telegraph),

D~rpULS OF ,APPLI C~TIOlf:

LParticu lars of order again st

'Fhi ch the app licamion ism de:

Although there is no derth of work,

the applicants are not being engaged by the

respondents as Casual Labourers. The n atu re

of work is such that it requires permanent


